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MINISTRY OF AGRICULTURE
{ Department of Agriculture and Ccoperation}
NOTIFICATION
New Delhi, the 3rd November, 1995

S.0. 873(E)—Whereas the Central Government
directed the Registration Committee to investi-
gate as to whether the continued use of certain in-
secticidss in India would involve such risks to
human being or animals as to render it expedient
or necessary to take immediate action;

And whereas the Registration Commtitee  con-
stituted a Pest cides Review Sub-Commitlee to
undertake the requisite investigations and submit
its report to the Registration Committee;

And wharaas the Registration Conimittze  on
receipt of tha report of the said Pesticide: Review
Sub-Cominitiee deliberated it in its 142nd meeting
hald en 8-12-1993 and forwarded its report to the
Central Government with its recommendation;

- And whereas the Central Governmient after con-
sidering the report of the said Pesticiries Reiiew
Sub-Committzz as also the recommendation of
the Registration Committee thereto is satisfied that
the use of Copper acetoarsenite, Ethyl Mercury
Chloride, Sodium Methanearsonate (MSMA).
Calcium Cvanide and Menazon are likely to  in-
volve hezlth hazards to human beings, animals and
environment; BEa

r

{ParT [I—SEC. 3{ i

And whereas the Central Governimeill in ex-
ercise of the powers conferred by sub-section (2)
of section 27 of the Insecticides Act, 1968 (46 of
1968) published draft notification at pages 1 to 2
of the Gazette of India, Extraordinaty, Part II,
Section 3, Sub-Sectoin (ii) dated the 8th June,
1995 under the notification of the Government of
India in the Ministry of Agriculture (Department
of Agriculture and Cooperation) No. 5.0. 507(E).
dated the 8th June, 1995 inviting ob;ecdons and
suggestions from all persons likely to be aftected
thereby before the expiry of forty five days from
the date on which the copies of the Offizial Gazette
containing the said notification were nade avail-
able to the public;

And whereas copies of the said Gasette wera
made available to the public on 3rd July, 1055;

And whereas no ob, ction and suggestion have
been received from the public on the said drafr for
iwonsideration ¢f the Central Goverument;

Now, therefore, in exercise of the powvers confer-
rad by sub-section (2) of section 27 of the said
Act, the Central Government hereby passes the
following orders, namely :—

(1) the manufacture, import and 152 of Cop-
per acetoarsenite Ethyl ‘\«Iczcm,' Chlo-
ride, Scdium Meihanearsonaiz (MSALY)
Calcium Cyanide and Menazon.,  shall
be prohibited in India;

tir) the Registration Ceriificates issued by tha
Registration Comrmittee to various  par-
sons under Section 9 of the said  Act in
respe ct of the said insecticides shall be
deemed to have bean cancellad and the
validity of the manufactur'no licences
issuad to them by the Ltcensma Officers
shall stand expired.

[F. No. 17-57.92-PP. I}
I. S. MALHI, It Secy.

Printed by the Manager, Govi. of India Press, Ring Road, Maya Puri, New Delhi-110064
and Published by the Comtroller of Publications, Delhi-110054, 1995
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MINISTRY OF AGRICULTURE
(Department of Agricuitur: & Co-operation)
NOTIFICATION
New Dethi, he 88 June, 1995
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5.0.5307(E).—Whereas the  Central Governnient
directed the Registraticn Commitiee to invesligale as
(o whether the continued use of certain insccticides in
India would involve such risks fo human beings or
animals as to render it eipedicnt or oecessary to
take immediate action.

And whereas the Registration Committee constitut-
ed a Posticides Review Sub-Committee to  under-
take the requisite investigatiens and submit its rcport
to the Registration Commitiee ;

And whereas the Registration Committee on re-
eipt of the report of the said Pesticides Review Sub-
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And whersas the Central Goverpvnzor afrer comsi-
Gering the ropoit of thy said Pesucides Review Sub-
mittee as alo the recommendatizn of the Rege-
rration Compnittee thereto is satisfied that the vse ol
Copper  acetcarsenitz, Frhyl Mercury  Chlonde.
Sodium Meihane Arscnate (SMa), Calcium Cyanide
and Menazon are likely to involve health hazards 10
human beings. animals and environment

Now. therefore, the Central Government 0 exed-
cise of powers ccaferred by sub-section 2 of section
27 of the Insecticides Act, 1968 ¢36 of 1968), pro-
poses to pass the following orders. namely @ —

(i) the manufacture, import and we of Copper
acetoarsenite Ethyl Mercury Chloride; So-
dium Methane Arsonaic (SMA).  Caleium
Cyanide and Menazon. <hall be prohibited
in India ;

the Registration Certificates  dssued hy the
Registration Commiitez to various persons
uader Section @ of the said Act in rospect
of the said in ides shall bhe deemea
t> have been vancellod aad the validity of
the manufacturing Feences issued to them
by the Licensing Orficers shall stand  ex-
pirad.

<

{ii)

saigtis

The proposed orders are nerchy published for -
formation of all holders of Certificates of Registration
Manufacturing Licences of the said insecticides and
other persons likely to be afiected therzby, and notice
is hercby given inviting their objections or sugges-
tions if anv in respect of the said orders which shall
be taken into consideration for final rotification or
ctherwise on or after the exgiry of a period of 435
days from the date on which the coples of the Gazel-
te in which this Notfieatiun & published are made
available {0 the public ’

Any objections or suggestions which may be recei-
ved with respect to the suid orders befere the expiry
of the period specified above shall be duly considered
by the Central Government ;

Obiections or suggestions. if any. may be address-
ed to the Joint Secretary ¢Plant Protection), Ministry
of Agriculture, (Departmsnt of Agriculture & Co-
operation), Krishi Bhawan, New Delhi-116001.

(E. No. 17-57.92-PPl]
I. S MALHI, It Secy.
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